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Tee DEPUTY MINISTER oF
EXTERNAL AFFAIRS  (SHRIMATI
Laxsamr Menon): No, Sir.

1CBAUDHARY KHALIQ-UL-ZAMAN’S
Visir To INDIA

*30. Surt P. N. RAJABHOJ: Will
the PriME MINISTER be pleased to
state whether it is a fact that the
forimer U.P. Muslim League Leader,
Chaudhary Khaliq-ul-Zaman, now in
Pakistan, visited India on the 23rd
Februsry, 1960, and if so, what was
the purpose of his visit?

Taz DEPUTY MINISTER oF
EXTERNAL: AFFAIRS (SHRIMATI
LARSHMI MENON) : Chaudhary
Khaliq-ul-Zaman was in India on the
28rd - February, 1960, on a private
visit.

=t qio ATo TOTAIN : T QA
qrgd gk aw  fafiex wwE &
ff fer AR w1 W A qfeew &
¥ aR § 39 90 TG 7

Mr. CHAIRMAN: The
‘hour ig over.

Question

e

WRITTEN ANSWERS TO QUES-
TIONS

ALLOCATION FROM THE JAPANESE CREDIT
FOR THE EXPANSION OF RAJAHMUNDRY
ParPER MiLLS, ANDHRA PRADESH

*9]. Dr. R. B, GOUR: Will the
Minister of COMMERCE AND INDUSTRY
be pleased to state:

(a) whether it is a fact that Gov-
ernment have sanctioned money out
of the Japanese credit for the expan-
sion of Rajahmundry Paper Mills in
Andhra Pradesh;

(b) whether the scheme and the
deal with the Japanese firm have been
finalised; and

(¢) ¥ so, on what terms?

fPostponedi from the 7th 7 April,
1960.

[ 13 APRIL 1960 ]

to Questions 708

Tue MINISTER or INDUSTRY
(SHrR1 MANUBHAI SHAH): (a) Yes, Sir.

(b) and (¢) Import licence te the
Andhra State Government for Rs.
2.42 crores has been issued. The State
Government is conducting the nego-
tiations with the Japanese suppliers.

THIRD ANNUAL REPORT OF THE STATE
TrapING CORPORATION

*111. Susrr BABUBHAI CHINAI:
Will the Minister of CoMMERCE AND
INDUSTRY be pleased to state:

(a) by when the State Trading Cor-
poration expects to submit its Annual
Report for the year 1958-59;

(b) whether any estimates have so
far been made about the trading acti-
vities of the Corporation in the year
1958-59, and if so, what is the actual
quantum of exports and imports hand.
led, both in terms of quantity and
value during that year;

(c) the profit made by the State
Trading Corporation separately on
each item of import; and ;

(d) the profit made by the Corpo-
ration on each item of export?

Tae MINISTER or COMMERCE
(Serr N. KanuncGo): (a) Annual Re-
port of the State Trading Corpora-
tion for the year 1958-59 is proposed
to be laid on the Table of the House
during the current session.

(b) A statement showing the
quantity of imports and exports
handled by the State Trading Corpo-
ration in the year 1958-59 is laid on
the Table of the House. It is not in
the business interest of the Corpora-
tion to divulge the value of the im-
ports and exports, “in terms of
quantity and value.”

(¢) and (d) It is not in the busi-
ness interest of the Corporation to
give details of the profits made by
the Corporation item-wise on its
mmports and exports.



